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THE GAU ATI HIG c URT T UWAHATI(HrcH cOURT OIT ASSAI\4, NAGA t,AND, MIZORAI\4 AND ARUNACTIAI, PRADESH)

No.HC.vu-67l20221 q A+ | lA
Smti. Jayashree Bora,
Joint Regrstrar (Vigilance),
Gauhati High Court,
Guwahati.

Shri Lohit Kumar Saikia,
Presiding Officer,
Industrial Tribunal, Guwahati.

tl..
Dated Guwahati the tZ September, 2024.

Earned leave.

Letter No. If.61241309 dtd. 10.10.2024.

To

Sub:

Ref:-

Sir,

With reference to the above, I am directed to jnform you that you have beengranted earned reave for twenty nine days, w.e.f. 17.og.2024 to 15.10.2024 (prefixing74'09'2024, t5'09 2024 and 16-09.2024, rrt",ng-ii.io 2024 and 1,7.70.2024),atong withstation reave permission, w.e.f. the evenirig or- ic.og.zoz+ ti, the morning of18'10'2024' Further, you are asked to hand ovei .n.r" o, your court and offrce to theDistrict and sessions Judge, Kamrup (M), and ,n r'',i, Jsen-c", to the next senior most ludicialOfficer available at the station.

Yours faithfully,

sd l-
lT. REGTSTRAR rurcrLANCE)

Memoj{o.Hc.vrr-67/2o221 I ecz _i 2 ? q tA, dated 7 I L_ O7 _21

1. The principal Accountant General (A&E), Assam,

- !!oOy of leave appticatjon rs enctosed herewtth)
2_l_T pl:yq & scssions tudse, Kamrup (M).

vz. tne project Manager, Gauhati High Court.,

Guwahati for information
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